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[Shri Asoka Mehta] 

going to exist, is of paramount im­
portance.

All the arguments that the Food 
Minister has put forward  that we 
iope to develop these co-operative] in 
the a ext three or four years and this 
State trading in foodgrains will there­
fore be taken over by these co-opera- 
tives within a measurable distance ef 
time and that corporations need not 
be set up because they will have their 
own vested interests later on and 
might duplicate unnecessarily the 
work that has to be done, all these 
arguments are valid  to the extent 
these co-operatives are going to come 
ut>, and the co-operatives will come 
uo to the extent thr controversy on 
this legal framework for the co-ope- 
ratives is set at rest. I hope that, that 
will be done and that as far as State 
trading in foodgrains is concerned, the 
Food Minister will be willing to review 
the matter afresh and see how far 
this tentative  scheme can  be so 
strengthened that people may And that 
there are real teeth in it as far as 
the purposes for which this particular 
scheme is being put forward.

IS1« bra.

BUSINESS OF THE HOUSE

The  Minister  of  Parliamentary 
Affairs (Shri Satya Narayaa Siaha):
With your permission, Sir, I rise tn 
announce a slight change in the order 
of business for the current week. II 
is now proposed that the Demands for 
Grants in respect of the Ministry of 
Defence be taken up for consideration 
immediately after the voting  of 

relating to the Ministry of 
Food and Agriculture. Consequently, 
discussion on the demands under the 
control of the Ministry of Rehabilita­
tion would take place after the dis­
cussion and voting on the Demands 
for Grants in respect of the Ministry 
of Defence.

Shri  Nagi  Reddy  (Anantapur): 
Why this change?

Mr. Speaker: The Minister of De­
fence has to be elsewhere.

Shri Satya Narayaa Siaha: On the 
10th there is an Investiture ceremony 
in Madras for military honours The 
Minister of Defence has to go there. 
This change has arisen because the 
House took more time than that indi­
cated in the schedule.

Shri Naoshir Bharaeha (East Khan- 
desh): Which is more important— 
Parliament work or some other workT

Mr. Speaker: Both are important

Shri Satya Narayaa Siaha: There is
no difficulty in this.

8hrl BraJ Raj Singh  (Firozabad): 
The notice is very short.

Shri Satya  Narayaa Siaha:  The
Rehabilitation Ministry have not much 
to say about it

IS IS hm.

DEMANDS FOR GRANTS—contd.

Mnasrer or Food akd Agricultuiui— 
contd.
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Shri Asoka Mehta: May I correct
my hon. friend? I did not sympathise 
with them. If the foodgrains mer­
chants have any complaints against 
some suggestions I have made, I think 
democratic etiquette demands that one 
should go and listen to what they




